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(c) the details regarding the finan
cial assistance provided by the Central 
Government to the State of Orissa 
in this regard during last two years?

THE PRIME MINISTER (SHRI 
MORARJI DESAI): (a) The Fifth Five 
Year Plan included a provision of 
Rs. 190 crores for special Central 
asistance to the States during the five 
year period 1974—79 to supplement 
their efforts in implementation of Suo- 
Plans lor tribal areas.

(b) In allocating special Central 
assistance to a State, the Scheduled 
Tribe population, geographical area of 
tribal concentration and relative back
wardness of the area were taken into 
account.

(c) The special Central assistance 
provided to the Onssa State during
1976-77 and 1977-78 was Rs. 532 i->khs 
and Rs. 758 lakhs respectively.
Rates of scholarships to S. C. & S- T.

Students
8171. SHRI R. L. KUREEL- Will the 

Muster of HOME AFFAIRS be pleased 
to state:

(a) whether the monthly rates of 
Scholerships for Scheduled Castes and 
Scheduled Tribes students fixed as far 
back as 1954 were Rs. 27 for day 
scholar, Rs. 40 for hostellers, for 
general courses and Rs. 60 for day 
scholar and Rs. 75 for hostellers for 
higher technical and professional 
studies;

(b) whether from academic year
1974-75 these rates have been revised 
to Rs. 40 and Rs. 70 for general course 
and Rs. 75 and Rs. 125 for professional 
and higher technical studies for day 
scholar and hostellers respectively 
and the cost of living has gone up by 
more than four time since that time;

(c) whether there is any proposal 
to revise these rates linking with 
the cost of living index at 1954 as 
base; and

(d) if so, the details thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL):
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(a) to (d): Yes, Sir, the rates were 
revised in 1974*75 as stated. There 
is no proposal to revise the rates 
further linking the cost of living in
dex at 1954 as base. However, the 
rates of scholarships for “Medical and 
Engineering degree student hostellers 
have been increased by Rs. 60/- per 
month with effect from 1st January, 
1978.
Construction of Second Howrah Bridge 

on Hooghly River
8172. SHRI MUKUNDA MANDAL: 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether Government are aware 
of the construction of the Second 
Howrah Bridge on the Hooghly 
River;

(b) if so, details thereof and ex
pected time of completion of con
struction;

(c) what are the reasons, if any, 
for the delay jn the completion of the 
construction; and

(d) what steps are proposed to be 
taken by Government for its com
pletion?

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT 
(SHRI CHAND RAM): (a) Yes, Sir.

(b) It is essentially a State Project 
as the bridge would fall on a State 
road and all matters concerning ten
dering, construction etc. ore being 
handled by them. In order, however, 
to assist the State Government finan
cially, the Government of India have 
agreed to provide a loan for this pro
ject. lt consists ot Section I and U 
(Calcutta and Howrah side viaducts 
and approaches) and Section III 
(Bridge proper), The bridge proper 
is expected to [be completed in 5 
years after the commencement of 
the work.

(c) The viaducts and approaches 
are in progress, but the bridge pro
per is yet to be taken up after the 
design has been approved by the 
foreign consultants appointed by the 
State Government for the purpose
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Delay has been due to the time re
quired by the construction firm and 
the consultants to finalise detailed 
design principles and by the State 
Government to sort out some con
tractual matters

(d) The State Government are 
already alive to the urgency of the 
matter and are taking all possible 
action to get the finalisation of designs 
expedited from the construction firm 
and the consultants

Detergent Plant at Mathura

8173 DR BIJOY MONDAL Will 
the Minister of INDUSTRY be pleas
ed to state

(a) the details regarding the First 
Public Sector Detergent Plan at Mathu- 
1a being put up by the Indo-Burma 
Petro’eum Co Ltd,

(b) is it a fact that the project has 
lieen abandoned,

(() it so whv and at whose instance, 
and

(d whether there is any link let- 
ween the abandoning of the project 
md the simultaneous launching of new 
detergent plants soon thereafter by 
bomt private sector companies7

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRIMATI ABHA MAITI) (a) 
M/s Indo-Burma Petroleum Co Ltd 
vierp granted a letter of intent No 15 
(10)/72/Ch II, dated the 10th Octo
ber 1973 for the establishment of new 
industrial undertaking in any of tfte 
States of Rajasthan Delhi and Uttar 
Pradesh (Subsequently decided to lo
cate the unit at Mathura in the State 
of Uttar Pradesh) for the manufacture 
of Synthetic Detergents for a capacity 
of 10,000 tonnes per annum

(b) and (c) As the company had 
failed to take effective steps towards 
the implemention of the conditions 
stipulated in the letter of intent and 
had surrendered the same, the said 
letter of intent was cancelled on 23-10-
1976

(d No such link has come to Govern
ment’s notice
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